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SHRI RAJ KUMAR RAI: Mr. 
Speaker, Sir, I have seen the answer given 
by tbe hon Minister. On seeing It, I was 
astonished to know that after annOUDce-
ment of Drugs Price Control Order in 
1987 and the guidelines for implementa-
tion of the Drugs Price Control Order, 
the prices of medicines have gone up 
substantially, i.e. from 50% to '80% 
It was meant to benefit the consumers, 
but this orde! has brought miseries to the 
poor population of the country. The 
Government has decontrolled the prices 
of medicines arbitrarily, against the anno-
unced policy-i e, the measures of 1986. 
In the measures announcr-d in 1986, it wal 
categorically stated that aJl those medici-
nes which were required (or National 
Health Programme would be covered 
under Drug Prices Control Order. The 
Department of Chemicals decontrolled the 
prices of vitamin·A which is required for 
the control of b1indne~s. vaccines such 
as tetanus, diphtheria and trlptc.antigen 
required for the immunisation pronramme, 
iron preparations required for , ..... 
(Int~rrupti().ns) I am not reading: I am 
Quoting the reasons and showin~ how the 
the prices have gone up from 50%to 2RO% 
After all these quotations, I would like to 
know this from the Minister: Since the 
prices of vaccines. vitamios and iron 
preparations have bel:n decontrolled, 
whereas the Ministry of Health had 
recommended price control, what action 
bas been taken against tbe persons respo .. 
nslble (or such anti-consumer and anti-
people ste ps ? 

SHRI J. VENGAL RAO : Yesterday, 
In the Budget speech, the Fmance MlOister 
bas complete1y exempted category-I. For 
the de-controHed drugs also, there are 
a lot of conces'iions. We are examining 
it. There is a momtonng cell. If there 
are any such measures taken, we will 
certainly bring them under the Control 
Order. We have got the power now, 
under DPCD also. About vitamin-C9 

we have already referred it to the DPeO 
immediately to take action. 

SHRI RAJ KUMAR RAI : There is 
a clear violation of the orders of the 
Ministry concerned, Why bas it boen 
violated 1 

SHRI J. VENGAL RAO : There is no 
Question of any vlolatioD. If there is 
a vlolatioD, we wi)) take actioD. We have 
lot powen under the opeo. 

DR. CHANDRA S.HEKHAR 
TRIPATHI: This is a very important 
issue and It should not be rushed through. 
To have a proper control OD tbe prices of 
drugs, the Government had appoioted the 
Kelkar Committee. and that Committee 
had made certain recommends tions. 
Among them, two were very importaot. 
First, the Kelkar Committee had said tbat 
the medicines whose turoover was more 
than Rs. 50 lakhs should be kept under 
the Price Control Order; and second, the 
drugs which are being manufactured 
under monopoJy trends should also be 
kept under tbe Price Control Order. But 
I do not understand why the Ministry 
has decontrolled the prices of those drugs 
whose annual turnover is more than Rs. 
10 crores per annum. What is the ration-
ale behind it? On the other hand. on 
the floor of this House. Government has 
repeatedly said that the Kelkar Com-
mittee's recommendations have been 
eoforced and implemented in Iota. 

SHRI J. VENGAL RAO : Government 
had accepted Kelkar Committee's recom-
mendations ill 1010, Only accordJDg to 
that Committee's report, were the remain-
ing drugs decontrolJed. If prices are 
gOlDg up, we have got powers again to 
revert them to tbe DPCO; and we can 
brIng them under tbe Control Order. 

Natl: ral gas grid fo r North-East region 

+ 
*111. SHRI ANANDA PATHAK: 

SHRI R.P. DAS : 

Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to 
Itate : 

<a> whether there is any proposal for 
a natural gas grid for tbe N ortb· East 
region for proper ut ilisation of gas as 
multi-purpose feedstock in the region; and 

(b) if' 80, tbo dctaiJs thereof 1 
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THB MINISTER OF STATE OF 
THB MINISTRY OF PETROLBUM 
A1'.D NATURAL GAS (SHRI BRAHMA 
DUTT) : <a> and (b) GAIL have prepared 
a port on linking of ONGC'. and OIL's 
las fields in the North-East to form a 
arid wbich would aive flexibility in supply 
of las for production of fertilizer, power 
aDd ule by other Industries. 

SHRI ANANDA PATHAK Tbe 
answer il not exhaustive and comprehen-
sive. Por tbe proper utilisation of tbe 
vast oil and nat ural gal depolits for 
multi-purpose Industries in tbe north· 
eastern region, it is necessary to bave a 
concrete utilisation plan whicb should go 
band in band with exploration and exp-
loitation. Vast resources of gas deposits 
are scattered all over the north-eastern 
region; but they are beiDI wasted, due to 
want of proper infrastructure and godown 
faciJities. If It is properly utilized, it 
would belp develop a large number of 
gas-basrd industries in tbe north-eastern 
regton. Therefore, I would like to know 
whether the government would consider 
the matter reaarding this. 

SHRI BRAHM A DUTT Exactly 
this project report prepared by G AIL is 
meant for thh purpose. It has got three 
main components: construction of a 
pipe line; then setting up a power plant 
and development of free gas field. The 
consumers are being identified. At 
present, the Assam Government wants 
tbat it should be associated with the 
trunk pi pe line, but our suggestion is, 
our practice is that trunk pipe lines are 
constructed by us and spur lines are con-
tructed by the State agency. This 
matter is pending with them. I myself 
have written to tbem. About the proposed 
power plant which should utilise this gas 
tbe Assam Government Is preparing a 
feasibility report and we are taking 
simultaneously all action. The first 
necessity is that tbey must anow us a 
free flow of Island gas; without that. it 
would be very dlfficult to go ahead with 
any project. 

SHRI ANANDA PATHAK: It is 
estimated tbat 15 billion cubic meter of 
a.tural ,as rna)' be produced at til, ,ad 

I 

of the Seventh Five Year pjan. But it 
seems tbat there is no proper pIal! for It, 
proper utilisation. 1 would like to know 
whetber aovernmenl would think over tho 
matter and ba ve a concrete plan to utlliso 
such vast resources of tbo natural &al. 

SHRI BRAHMA DUTT: I have al .. 
ready submitted that It IS under considera-
tion and we are in active dIalogue With 
the Assam Government; we arc stlU coo-
sldering; we are actively considering it in 
consultation with tbe Assam Government. 

SHRI R.P. DAS : Gas was found in 
tbe north eastern region in Tripura, Mani .. 
pur, Nagalaod, Arunachal Pradesh and 
Assam; Assam is an old area where gas 
was found loog before. Now the gas 
areas have been scattered over a big arca 
& the infrastructural faciiJtieS were as bad 
as anything in this region, and a substan-
tial quantity of gas is belDg flared up. 

In view of this, I understand GAIL 
was asked to prepare a report so that 
this gas could be properly utilised. Now 
the question is whether any report bas 
been· prepared for that. But the Minister 
has kindly said that there is a report. I 
would like to know details of that report. 
But, Sir, he has not given any details by 
which we could understand what has been 
done for the utilisation of gas in the 
north eastern region? How could this JZas 
be utili:sed ? 

SHRI BRAHMA DUTT : The project 
prepared by GAIL is around Rs. 400 
crores. If gas will be utilised for power 
plant and some industri:s which have 
been identified, the power plant will have 
to be constructed by the Assam Electricity 
Board. We are all to help them. 

SHRI R.P. DAS: I want to know 
whether GAIL has prepared any report 
for carrying up the gas to the doorsteps of 
the consumers. You just let us know the ' 
contents of the report and the recommend-
ations of the report, not what the Assam 
Government has done about it. 

SHRI BRAHMA DUTT: I have 
.Iready submitted tbat they have prepared 
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a prelimiaary report for R.s. 400 erOle. 
for thr.,. components: construction 01 
a plI'O liBea .. UIDI up of a power pia a' 
aDd development of a rreo las fieLd. 
After aU t~ formalilie. are ovor, a 
detailed project report will bave to be 
prepared. 

[TrllllS 1m i Oil ] 

SHill RAM PY ARE PANIKA : Mr. 
Speaker. Sic f only yesterday the beD. 
Ministor of Finance bad stated that gas 
cylloders will be supplied at eMaper rates 
Dot only to tbe North Eastern States aod 
to Himacbal Pradesh but to all the hilly 
areas in the country. But tbe present 
position ia that l.khs of people are in the 
waitjD~ liat for gettinl a gas connectioD. 
Will the hOD. Minister assure the Houle 
whether the production of gas will also 
simultaneously Increase to meet tbe pre-
sent L.P.G. demand in tbe country? What 
is your proposal in this reaard ? Do you 
ba\'e any ptans to produce more gas 
tbrough domestic resources 1 Wbat 5_P' 
are being taken to fulfill tbe assurance 
giYeD by tbe bon. Minister of FiD8nco· 
about L.P .G. supply? 

SHRI BRAHMA DUTT : This supple-
mentary does not arise out of the main 
question but I want to say that we are 
making all out efforts in this directioD. 
We have a 25 year plan under operation. 
The plant at Hajira has already started 
production. We are trying to increase 
tbe availablJity of gal. In order to bring 
it from remote areas, we sbalJ have to 
cover,.tbe entire Bangladesh and for that, 
we shaH have to negotiate with tbe Bangla-
desh Government. .But so far as the 
assurance of tbe hon. Minister of Finance 
Is concerned we sball try our best to fulfill 
it. 

WRITTE.N ANSWER'S TO QUBSTIONS 

[English] 

Revlta Usatio D of public sector 
.103. SHRI SUBHASg Y ADAV : 

SHRI M. RAGHUMA REDDY: 

'M11 _ MiDilt,r or ItiDlJSTR Y b •. 
pleased to state : 

(a> wbott.er 'JovHnmcal are consider-
io, &0 rovHali .. to public scctor to make 
it aD effective iDltrument of lener.tiDa lbo 
w:alth of the nalion; aDd 

(b) I if so, wbat concrete step. art 
cOIIMDJplated by GoverDtDent in tbi. 
direction? 

THB MINISTER OF INDUSTRY 
(SHit! J. VENGAL RAO): (a) It is tho 
cOOItan1 endeavour of tbe Government to 
make the public sector an effective Instru-
ment for aoneratina wealtb for tbe natioD. 

(b) Tbere are about 225 public sector 
entt.priMl 1ft diver.. fields and variGUI 
10DI term aod. short tel'ft) me86ures ha~e 
beeb taken to coati:nuousJy improve tbe 
petf01'mallc. of tho- public sector enterpri-
se •• ,propriate to individual enterprise •• 
Some of the more', important steps are io-
dicated bel~ : 

(i) Close monitoring of t~e perform-
ance of thege ente'tJ)rlses by tt.. 
concerned admintsttad'fe Depart-
ments/Ministries; 

(U) OrgaaisatioDal restructuring whe-
rever considered necessary ioclud-
ina. formatlon of holding com-
paDies; 

(iii) St.-.eamlluiog the procedure for 
timely completion of major pro-
jects with a view to avoiding cost 
and time over-rUDS; 

(Iv) Modernisation and tecbnololical 
upgradation; 

(v) Improved maintenance and mana-
aemeJlt practices; 

(vi) Delegation of incr.eased financial 
powers for incurring capital ex .. 
pendituccJ 

(vii) SqaiD. of Memorandum of 
Understanding between Govern-
ment and Public Sector Enter. 
prilel; 

(viii) ImprovlDI the system of selectlbD' 
of Top mal1apmeot pertODb"-




